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NATIONAL COMPANY LAW APPELLATE TRIBUNAL   

Chennai Bench   

6th Floor, Ezhilagam Annexe, Chepauk, Chennai - 600005.   

   
  F.No. 012-043 /NCLAT/CHN BEN/2026                                        Dated: 27th  March 2026 

N O T I C E   
 

  Please take notice that the following matters of Chennai Bench to be listed on 

30.03.2026 will not be taken up. The next date of hearing in the matters will be 

notified later. 

 

S.No Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp App (AT) (CH) 

(Ins) No. 466/2023 

For Exemption 

IA No. 1456/2023 

For Stay 

IA No. 1458/2023 
For Direction 

IA No. 860/2024 
 

IDEB Grand Reality 

Pvt Ltd 

Vs 

Velayudham Jayavel 

& 2 Ors. 

Ms. Akshayaa 

Benjamin 

Ms. Poornima Hatti 

R1 

Mr. Srihari - R2 R3 

2.  Comp App (AT) (CH) 
(Ins) No. 307/2024 

For Stay 

IA No. 820/2024 

Punjab National Bank 
Vs 

Nagireddy Venkata 

Pratap Reddy & 8 Ors 
 

Ms. Shweta Dubey Mr. Ravi Rajagopalan 
R1- R8 

3.  Comp App (AT) (CH) 

No. 52/2025 

For Stay 

IA No. 590/2025 

For Exemption 

IA No. 591/2025 
 

Dr. Sunny Davis 

Ayyala 

Vs 

Thrithva Healthcare 

Pvt Ltd & 8 Ors. 

Mr. L Venkateshwar 

Rao 

Mr. Y Suryanarayana 

For Caveator 

Mr. Manoj Kumar 

Koyalkar, PCS- R2 

                             

 By order of Hon’ble Member (Judicial)    

                                                                                                                                                     Chennai Bench   

  Copy to:      

1. Notice Board   
2. Website: www.nclat.nic.in   
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